Dated 18.11.2016

National Company Law Tribunal
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CP No. 77/241-242/ALD/2016

I OF THE HEARING OF ALLAHABAD

BENCH OF THE NATIONAL EGMPI*I‘I" LAW TRIBUNAL ON 18.11.2016.

NAME OF THE COMPANY: Sh. Gurpal Singh

Vs.

M/s Simbhaoli Sugars Ltd.

SECTION OF THE COMPANIES ACT:

u/fs 241/242 of Companies Act, 2013.
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